IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :01-05-2026
Date 01.05.2026

ABLAPL- KIRAN KUMAR
30210/2026(01.05.2026 |20 00 o oo GENERAL BAIL-2

CRLMC- BIDHUBHUSANA Order Dtd. 2026-04-
29967/202601.05.2026 |57 00 o o o rRa c.0. 25

BLAPL- Order Dtd. 2026-04-
29968/202601.05.2026 |00 0 |B. BEHERA C.0. 20

ABLAPL- Order Dtd. 2026-04-
29971/202601.05.2026 (o "7, - |R.PRADHAN c.o. g BAIL-2

WRIT

WP (C) - Order Dtd. 2026-04- [BRANCH

29977/202601.05.2026 |5, =" 0o [K DAS c.o. g (DTVISTON
BENCH-3)

BLAPL- Order Dtd. 2026-04-
29979/202601.05.2026 | o' 0 . |S. CHOUDHURY |C.O. 30

WP (C) - Order Dtd. 2026-04- [WRIT
29984/202601.05.2026 |\ 5,00 |P. BEHERA c.o. s BRANCH-7

WP (C) - Order Dtd. 2026-04- WRIT
29985/202601.05.2026 |, 0,00 0, |P. N. NAYAK  [C.O. s BRANCH- 3

ABLAPL- SRINIBASH Order Dtd. 2026-04-
29986/2026 01.05.2026 S/ 0ty c.o. 25

WP (C) - COURT NO. Order Dtd. 2026-07-
29987/202601.05.2026 |\, cc 0o [R. K. BARIK  C.O. |1 1:

WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
29988/202601.05.2026 |o oo o0, |D. SAMAL c.o. |]; 24 BRANCEH-8

ABLAPL- SRINIBASH COURT NO. |[Order Dtd. 2026-04-
29989/2026 01.05.2026 (o 0o, o 0y c.o. |], e BAIL-2

WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
29990/202601.05.2026 |-, o000, |D. SAMAL c.o. |]5 o4 ERANCEH-]

WP (C) - COURT NO. |[Order Dtd. 2026-04-
29991/202601.05.2026 | o000, |D. SAMAL c.o. |]5 o4
[29992/2026[01.05.2026 |wp(C) - 'S. MOHARANA  [C.O.  |COURT NO. Order Dtd. 2026-05-
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13009/2026 24 11

WP (C) - COURT NO. Order Dtd. 2026-05-
29993/202601.05.2026 |5 0" 0, |S. MOHARANA 24 1

WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
29994/202601.05.2026 |/ 500 o, |P. N. NAYAK oa 29 R ANCH-

WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
29995/202601.05.2026 | o030 o [P. K. MOHANTY 24 56 ERANCH-8

WP (C) - COURT NO. Order Dtd. 2026-04-
29996/202601.05.2026 | orc’ 00 o M. N. MOHANTY 24 25

WP (C) - COURT NO. |[Order Dtd. 2026-04- |WRIT
29997/2026(01.05.2026 |1 o2, oo, K. C. PANDA 24 25 R ANCH-2

WP (C) - COURT NO. |[Order Dtd. 2026-04- |WRIT
29998/2026 01.05.2026 |00 0o |P. K. DASH o4 s ERANCEH-2

WP (C) - SRINIBASH COURT NO. |[Order Dtd. 2026-04- |WRIT
29999/202601.05.2026 4777/2026 |MOHANTY 24 23 BRANCH-5

BLAPL- COURT NO. |Order Dtd. 2026-04-
30000/2026(01.05.2026 [ Jo " o |S.BISWAL 24 30 BAIL-1

BLAPL- COURT NO. |[Order Dtd. 2026-04-
30001/2026(01.05.2026 [/, " - [B.DAS 24 e

cMP- COURT NO. |Order Dtd. 9999-12-
30002/2026(01.05.2026 |00 0o o |S.K.MOHANTY 5 OLD 31

BLAPL- COURT NO. |Order Dtd. 2026-04-
30003/2026|01.05.2026 |12 o 0o [B.B.MALLICK 5 OLD s BAIL-1

cMP- COURT NO. |Order Dtd. 9999-12-
30004/2026(01.05.2026 | Zg’ 0, |S.K.MOHANTY 5 OLD 31

BLAPL- COURT NO. |Order Dtd. 2026-04-
30005/2026(01.05.2026 |70 0" 0, o |S K. SAMAL 5 OLD s BAIL-2

BLAPL- COURT NO. |Order Dtd. 2026-04-
30006/2026(01.05.2026 o', o o |S.NAYAK 5 OLD 29

BLAPL- COURT NO. |Order Dtd. 2026-04-
30007/2026(01.05.2026 |70 o |H.K.PATRA 5 OLD 59

BLAPL- COURT NO. |Order Dtd. 2026-04-
30008/2026(01.05.2026 |55~ o |G. SAHOO 5 oLD 55

BLAPL- COURT NO. |Order Dtd. 2026-04-
30009/2026(01.05.2026 |57 o o |G. SAHOO 5 OLD 25 BAIL-2

BLAPL- COURT NO. Order Dtd. 2026-04-
30010/2026(01.05.2026 |70’ oo o |G. SAHOO 5 oLD 55

CRLMC- COURT NO. |Order Dtd. 2026-05-
30011/2026(01.05.2026 |77 o |M.K.MOHANTY . 07

CRLMC- COURT NO. |Order Dtd. 2026-05-
30012/2026(01.05.2026 |27, o D.P.DASH . T
[30013/2026[01.05.2026  |cRIMC- A.PANDA COURT NO. [Order Dtd. 2026-04-
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1264/2026 6 27

WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT
30014/2026(01.05.2026 |7 oc/> 0 o |S. K. SAHOO : 08 R ANCH-3

CRLMC- COURT NO. Order Dtd. 2026-04-
30015/2026(01.05.2026 | /2200 |A.MOHANTY . 25

CRLMC- COURT NO. Order Dtd. 2026-04-
30016/2026 (01.05.2026 |20 o |G. SAHOO . 25
| BLAPL- COURT NO. |order Dtd. 2026-04-
30017/2026(01.05.2026 |20 0 o |B.B.ROUT . o BATL-1
| CRLMC- COURT NO. |Order Dtd. 2026-05-
30018/2026(01.05.2026 |20 o |A.K.JATI . s

CRLMC- COURT NO. |Order Dtd. 2026-04-
30019/2026(01.05.2026  |/>g- >0, |G.R.PATRA . o

CRLREV- COURT NO. |Order Dtd. 2026-06-
30020/2026(01.05.2026 | o000 |P.MUDULI o4 o

CRLREV- COURT NO. |order Dtd. 2026-06-
30021/2026(01.05.2026 | o000 - |A.K.MOHANTY o4 25

CRLREV- COURT NO. |order Dtd. 9999-12-
30022/2026|01.05.2026 |00 |S.MOHANTY o4 T

CRP- COURT NO. |order Dtd. 2026-07- |CIVIL
30023/2026(01.05.2026 |70 D.NAYAK s Je EEVISION

FAO- COURT NO. |Order Dtd. 2026-04-
30024/2026(01.05.2026 | 2o, |S.K.SAHOO o1 55

FAO- COURT NO. Order Dtd. 2026-06- |115C:
30025/2026|01.05.2026 7 .NATK : : APPEAL

31/2026 23 30

SEC.

CRLMP- COURT NO. |order Dtd. 2026-04-
30026/2026 (01.05.2026 |5 0 |S.MOHAPATRA o3 o

CRLMP- COURT NO. |order Dtd. 2026-04-
30027/2026(01.05.2026 |- oo 0 M.R.BARIK o3 25

BLAPL- COURT NO. |order Dtd. 2026-04-
30028/202601.05.2026 [/ |P.K.MOHANTY o3 o5

CRLMP- COURT NO. |order Dtd. 2026-05-
30029/2026(01.05.2026 | o0, M.DAS 5 3

BLAPL- COURT NO. Order Dtd. 2026-04-
30030/2026(01.05.2026  [/''o= 00 o K.K.NATH . 25 BATL-2

CRLMP- PRAMOD KUMAR COURT NO. Order Dtd. 2026-05-
30031/2026(01.05.2026 |, "0 o S 5 3

CMP- COURT NO. Order Dtd. 2026-04-
30032/2026(01.05.2026 |20 o0 |S.K.NAYAK . o

CMP- COURT NO. Order Dtd. 2026-04-
30033/2026(01.05.2026 | /0" o0, M.K.RATH . o
| CRLMC- COURT NO. |Order Dtd. 2026-04-
30034/202601.05.2026 |20 o |B.B.MALLICK . 55

| w=z~] =]

A|wzﬁ
— | W=~

A|wz
—~ | N <

Z

Z,—\|Z,—\|Z,—\
= | = | = 2

ZA|ZA|ZA
| = | =S

o~

%A




CMP- COURT NO. |Order Dtd. 9999-12-
30035/2026 (01.05.2026 |50, |B.P.TANGA C. 5 oLD 31

CRLMC- COURT NO. Order Dtd. 2026-05-
30036/2026(01.05.2026 | 7,.° 7, . |H.SUNDARA C. . oc

CRLMC- COURT NO. |Order Dtd. 2026-05-
30037/2026|01.05.2026  |[)/'c7> 0, |H.SUNDARA C. . oc

CRLMC- GYANENDRA COURT NO. |Order Dtd. 2026-04-
30039/2026101.05.2026 1259/2026 |KUMAR TRIPATHY c. 6 23
| BLAPL- COURT NO. |order Dtd. 2026-04-
30043/2026(01.05.2026 [0 " o [P.K.MOHANTY  [C. . 26 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30046/2026|01.05.2026 [,/ ' o |GANESH SAHOO C. . 23

ABLAPL- SOUMYA RANJAN COURT NO. |Order Dtd. 2026-04-
30047/2026(01.05.2026 o2 000 ) o con C. c o

ABLAPL- JYOTIRANJAN COURT NO. |Order Dtd. 2026-04-
30048/202601.05.2026 |2/ ion 00 o |conoo C. : g BAIL-2

ABLAPL- JAYADEBA COURT NO. |Order Dtd. 2026-04-
30049/2026(01.05.2026 L0, o |tuen C. : g BAIL-2

ABLAPL- JAYADEBA COURT NO. |Order Dtd. 2026-04-
30050/2026(01.05.2026 [, o tio C. 1c 25 BAIL-1

ABLAPL- CHEERA RANJAN COURT NO. |Order Dtd. 2026-04-
30052/2026(01.05.2026  [Sg o oo |cam iy C. Te 55

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30054/2026(01.05.2026  [J20° ' o [P K MOHANTY  [C. Te e

ABLAPL- CHEERA RANJAN COURT NO. |Order Dtd. 2026-05-
30055/2026(01.05.2026 |00 oy C. Te o8

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30056/2026(01.05.2026 (S g0 o0, o [P K MOHANTY  [C. e s

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30058/2026|01.05.2026 (S ' o B R SENAPATI  (C. Te 29 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30059/2026|01.05.2026  [Sgf'c )0, [PK MOHANTY C. e s

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30060/202601.05.2026 o' o [P K MOHANTY  [C. Te 25

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30061/2026(01.05.2026 S ' - |DEBENDRA LALA |C. Te 55

WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
30062/2026|01.05.2026 |1 o000, |G JAYASINGH  (C. 1c s ERANCEH-3

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30063/2026(01.05.2026 (S0, S\, [ANAND JENA C. Te 25
[30064/2026[01.05.2026 |wp(C) - N.K.ROUT C. COURT NO. [Order Dtd. 2026-04- [WRIT




10838/2026 15 29 BRANCH-4
ABLAPL- COURT NO. Order Dtd. 2026-04-
30065/202601.05.2026 30027 IS BEHERA - o BATL-1
WP (C) - COURT NO. Order Dtd. 2026-04-
30066/202601.05.2026 g~ )° |R.PRADHAN . o
ABLAPL- COURT NO. Order Dtd. 2026-04-
30067/202601.05.2026 50027 P K MORANTY - o
ABLAPL- COURT NO. Order Dtd. 2026-04-
30068/2026(01.05.2026  |500050 - (CHHABT RANA - o BATL-1
WP (C) - COURT NO. Order Dtd. 2026-04-
30069/202601.05.2026 a0 ') |D.SAMAL . o
ABLAPL- SRINIBASHA COURT NO. Order Dtd. 2026-04-
30070/2026/01.05.2026 3957 5006 |MOHANTY 15 29
ABLAPL- SRINIBASHA COURT NO. Order Dtd. 2026-04-
30071/202601.05.2026  Forotoe o SRS . o BATL-1
WP (C) - COURT NO. |order Dtd. 2026-04-
30072/202601.05.2026 |30 ()7 Ip.saMAL . o
BLAPL- COURT NO. Order Dtd. 2026-04-
30073/2026(01.05.2026 |5 2007 b P pasH . o
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
30074/202601.05.2026 |10 {707 I MomaNTY -0 o o NCH_3
ABLAPL- SATYAPRIYA COURT NO. Order Dtd. 2026-04-
30075/202601.05.2026 |3 i o a . o
FAO- COURT NO. Order Dtd. 2026-04- [LSC-
30076/2026(01.05.2026 C R NAYAK : : APPEAL
774/2018 15 27
SEC.
BLAPL- COURT NO. Order Dtd. 2026-04-
30077/2026(01.05.2026 |5 0" . IMADAN DAS - o BATL-2
FAO- COURT NO. Order Dtd. 2011-01- 1SC-
30078/202601.05.2026 A SAA - |Orde : APPEAL
586/2010 15 31
SEC.
FAO- COURT NO. Order Dtd. 2026-04- |1SC:
30079/2026 (01.05.2026 B.K. SWAIN : : APPEAL
116/2020 15 23
SEC.
BLAPL- SURIYAKANTA COURT NO. Order Dtd. 2026-04-
30080/2026(01.05.2026 |5 AFC ST . o
BLAPL- COURT NO. Order Dtd. 2026-04-
30081/202601.05.2026 50777 R K MALLICK . o BATL-1
BLAPL- COURT NO. Order Dtd. 2026-04-
30082/202601.05.2026  |oooc”” R K MALLICK . o
BLAPL- SURENDRA KUMAR COURT NO. Order Dtd. 2026-04-
30083/2026(01.05.2026  oonrle o TRE - o
BLAPL- COURT NO. Order Dtd. 2026-04-
30084/202601.05.2026 5,207 N MUKHI - o
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30085/2026(01.05.2026 ?5ég;;2026 B K PANDA igURT NO. 2gder btd. 2026-04-
[30086/2026 [01.05. 2026 222?3;026 RAHUL SETHI igURT NO. Sgder btd. 2026-04-
[30088/2026 [01.05. 2026 gg?i?;oza AMLAN MOHANTY igURT NO. Sgder btd. 2026-04-
[30089/2026 |01 05. 2026 T§§;2026 R K MOHAPATRA ggURT NO. 2§der btd. 9999-12-
[30090/2026]j01 . 05. 2026 ?2?52;2025 R K MALLICK ggURT NO. ggder btd. 2026-04-
30092/2026(01.05.2026 32?5020 D DAS g?URT NO. 2gder btd. 2026-04- iﬁggii
30093/2026/01.05.2026 2??53;026 ggﬁiEAKANTA S?URT NO. ggder Dtd. 2026-04-
30095/2026|01.05.2026 2?253;026 giggg KUMAR ggURT NO. ggder btd. 2026-04= |pp17 4
30096/2026(01.05.2026 ?:?;2011 B DAS iOURT NO. 2§der brd. 9999-12- igggii
30098/2026(01.05.2026 §§2;2025 S MOHARANA S?URT NO. 2§der brd. 9999-12-
30100/2026(01.05.2026 ?i§;2026 B P TANGA S?URT NO. 2§der btd. 9999-12-
30102/2026(01.05.2026 ?§2;2026 U K PANDA S?URT NO. gfder btd. 9999-12-
30104/2026(01.05.2026 g?gsgga8 A T NAYAK S?URT NO. ggder btd. 2026-04- §§$¥§§§§
30105/2026/01.05.2026 ?gég;;2026 S. K. SAHOO ggURT NO. ggder btd. 2026-04-
30106/2026(01.05.2026 2535523 S S PATNATK g?URT NO. ggder btd. 2026-04- §§$¥§§é§
30107/202601.05.2026 ?gégé;2026 S. P. SAMANTA COURT NO. Order Dtd. 20260 I s
30108/2026(01.05.2026 SSEEgZQ S N GAYA ngRT NO. ggder btd. 2026-04- §§$¥§§é§
30109/2026(01.05.2026 225?52626 BP TANGA ngRT NO. gider btd. 2026-04-
30110/2026/01.05.2026 ?23252626 2;2?; SAGAR (i;)URT NO. (2)§der Dtd. 2026-04-
30111/2026(01.05.2026 ?23252626 PK MOHANTY gogig NO. gider btd. 9999-12= lpprr 1
30112/2026(01.05.2026 ?23?5;626 2;2?; SAGAR gogig NO. 2§der btd. 2026-04- lpp11 5
30113/2026(01.05.2026 ?5252;2026 A.MOHANTY ggURT NO. ?ider btd. 2026-05- g§i§CH—2
30114/2026(01.05.2026 ??g?52626 B DAS igURT NO. g?der btd. 2026-04-
30115/2026(01.05.2026 22;?5;626 PC DASH gogig NO. gider Dtd. 9999-12- lpp11 o




WRIT

30116/2026 [01.05.2026 ?gégg;2026 M. S. HASAN gogig NO. 2gder Dtd. 2026-04- ?§?$§§ION
BENCH-2)
30117/202601.05.2026 §§é§>5026 LOKANATH SAHOO COURT NO- Sgder Dtd. 2026-04-
30118/202601.05.2026 222252526 B DAS gogig NO. Sgder Dtd. 2026-04-
30119/2026(01.05.2026 2?;@5;526 R R NAYAK COgRT MO Order Dtd. 2026-04-
30120/2026|01.05.2026 ?gég;;2026 ;ggi@iﬁgiA SgURT NO. gzder Dtd. 2026-04- giiECH—S
30121/2026/01.05.2026 §§2252626 A SAN ggURT NO. gsder Dtd. 2026-04-
30122/2026/01.05.2026 2?3252626 R R NAYAK ggURT NO. gsder Dtd. 2026-04- |, 4
30123/2026(01.05.2026 ?gég;;2026 igsiiTA KUMAR igURT NO. ggder Dtd. 2026-05-
30124/2026/01.05.2026 ?§§§52526 ﬁiiigigiiDA ngRT NO. ggder Dtd. 2026-04-
30125/2026(01.05.2026 223252626 A. K. BEHERA COURT NO. |Order Dtd. 2026-04-
30126/2026(01.05.2026 ??2?52626 BB MALLICK igURT NO. gider Dtd. 2026-04-
30127/2026(01.05.2026 ?52252526 BB MALLICK COURT NO. |order Dtd. 2026-04-
30128/2026(01.05.2026 2?253;026 S. R. PATTNAIK igURT NO. Sgder Dtd. 2026-04-
30129/2026 01.05.2026 §§g§52626 ﬁézgﬁiigA igURT NO. ggder Dtd. 2026-04-
30130/202601.05.2026 ?22252626 iiiiiigiiDA gogig NO. Szder Dtd. 2026-03-
30131/202601.05.2026 ??3252626 BB MALLICK gogig NO. ggder Dtd. 2026-04-
30132/202601.05.2026 ?gigi;2026 S. K. NAYAK COURT NO. |Order Dtd. 2026-05-
30133/202601.05.2026 22;@5;826 P K MOHANTY ToURE RO Order bra. 2026-05= |pa1r-2
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WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
30134/2026(01.05.2026 11768/2026 K. BARAL 15 19 BRANCH-1

ABLAPL- RAMAKANTA COURT NO. |Order Dtd. 2026-04-
30135/2026/01.05.2026 2394/2026 |PRADHAN 15 57

WP (C) - COURT NO. |Order Dtd. 2026-04- |[WRIT
30136/2026(01.05.2026 8422/2026 R. K. BARIK 15 59 BRANCH-5

WP (C) - COURT NO. |Order Dtd. 2026-07-
30137/2026(01.05.2026 10512/2026 M.K. SWAIN 12 06

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30138/2026(01.05.2026 3202/2026 B S 14 09

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30139/2026(01.05.2026 3234/2026 B S 14 57 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30140/2026/01.05.2026 3307/2026 R.K.MALLICK 14 57

WRIT

WP (C) - COURT NO. |Order Dtd. 2026-04- |BRANCH

30141/2026(01.05.2026 1765/2026 N. K. ROUT 14 59 (DIVISION
BENCH-1)

ABLAPL- COURT NO. |Order Dtd. 2026-05-
30142/2026/01.05.2026 3204/2026 PK MISHRA 3 OLD 11 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 9999-12-
30143/2026(01.05.2026 3077/2026 A.K.SAHOO 3 OLD 31 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-02-
30144/2026(01.05.2026 1110/2026 PK BARIK 3 OLD 23

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30145/2026(01.05.2026 2148/2026 JR BISWAL 3 OLD 23 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30146/2026(01.05.2026 3240/2026 B TRIPATHY 3 OLD 57

WP (C) - COURT NO. |Order Dtd. 2026-04- |[WRIT
30147/2026(01.05.2026 7617/2026 N. K. ROUT 3 OLD 29 BRANCH-6

WP (C) — COURT NO. |[Order Dtd. 2026-04-
30148/2026/01.05.2026 8682/2026 K.C. NAYAK 3 OLD 59

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30149/2026/01.05.2026 3761/2026 JR BISWAL 3 OLD 27 BAIL-1

WP (C) — COURT NO. |[Order Dtd. 2026-04-
30150/2026/01.05.2026 13057/2026 K. K. JENA 3 OLD 30

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30151/2026/01.05.2026 3252/2026 SR SAHOO 3 OLD 57

WP (C) — COURT NO. |[Order Dtd. 2026-04-
30152/2026(01.05.2026 12945/2026 K. K. JENA 3 OLD 30

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30153/2026(01.05.2026 3267/2026 P.R.SINGH 3 OLD 27
[30154/2026[01.05.2026 |wp(C) - P. K. JENA COURT NO. [Order Dtd. 2026-04- [WRIT
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13081/2026 12 30 BRANCH-6
30155/2026 (01.05.2026 2??253626 G SAHOO COURT NO. |order Dtd. 2026-04-
30156/202601.05.2026 ?5532;2026 P. K. JENA COURT NO. |Order Dtd. 2026-04-
30157/2026(01.05.2026 22225;526 S.K.DASH COURT NO. (Order Ded. 2026-04-
30158/202601.05.2026 ?gég;;2026 S. R. SETHI COURT NO. |Order Dtd. 2026-04- WRIT
30159/202601.05.2026 222252626 G SAHOO §C2)URT NO. ggder Dtd. 2026-04-
30160/2026/01.05.2026 ?fégé;2026 H. K. DATRA SgURT NO. 2gder Dtd. 2026-04-
30161/202601.05.2026 302057 |G SAHOO COURT NO. |order Dtd. 2026-04-
30162/2026(01.05.2026 2??53;026 R.SETHI ToORT NO. [brder Dtd. 2026704~ Jgp11g
30163/2026(01.05.2026 222?52526 G SAHOO COURT NO. [Order Drd. 20267047 lparrg
30164/2026(01.05.2026 22??5;626 G SAHOO COURT NO. [Order Dtd. 20267047 lparro
30165/202601.05.2026 2??53;026 R.SETHI COURT NO. g;der Dtd. 2026-04-
30166/202601.05.2026 2??53;026 P.K.MOHANTY COURT NO- ggder Dtd. 2026-04-
30167/2026/01.05.2026 22?252826 MN MOHANTY ESURT NO. Sgder Dtd. 2026-04-
30168/202601.05.2026 [5-00500 |G JSAYASTNGH COURT NO.|Order Dtd. 2026-04-
30169/202601.05.2026 2?253;026 P.K.PANI igURT NO. S;der Dtd. 2026-04-
30170/2026(01.05.2026 §22?52826 B SINGH ESURT NO. Sgder Dtd. 2026-04-
30171/2026(01.05.2026 2??53;026 A.K.PANDA COURT NO- ggder Dtd. 2026-04-
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ABLAPL-

COURT

NO.

Order

Dtd.

2026-04-

30172/2026(01.05.2026 2768/2026 SR SAHOO 12 o1

BLAPL- COURT NO. |Order Dtd. 2026-04-
30173/2026/01.05.2026 2325/2026 P.K.MOHANTY 12 29

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30174/2026(01.05.2026 10037/2025 U DAS 12 55

ABLAPL- COURT NO. |Order Dtd. 2026-06-
30175/2026(01.05.2026 3116/2026 HK TRIPATHY o4 o4

BLAPL- COURT NO. |Order Dtd. 2026-04-
30176/2026(01.05.2026 1862/2026 D.P.DASH 01 30

BLAPL- COURT NO. |Order Dtd. 2026-04-
30177/2026(01.05.2026 2801/2026 G.SAHOO 54 59 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30178/2026(01.05.2026 3124/2026 AK BEHERA o4 hgu BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-04-
30179/2026(01.05.2026 1867/2026 D.P.DASH 24 30

BLAPL- COURT NO. |Order Dtd. 2026-04-
30181/2026(01.05.2026 3045/2026 M.MOHANTY o4 29

ABLAPL- COURT NO. |Order Dtd. 2026-06-
30182/2026(01.05.2026 3126/2026 ER SATAPATHY o4 o4

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30184/2026/01.05.2026 3324/2026 BB MALLICK 24 hgs BAIL-2

ABLAPL- COURT NO. |[Order Dtd. 2026-05-
30186/2026(01.05.2026 3119/2026 P NAYAK o4 07

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30187/2026(01.05.2026 3121/2026 SN BARDHAN o4 57

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30189/2026(01.05.2026 3131/2026 RK BARIK 54 57 BAIL-2

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30192/2026(01.05.2026 3907/2026 P.PANIGRAHI o4 29

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30193/2026(01.05.2026 3132/2026 C ACHARYA 24 57 BAIL-2

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30194/2026(01.05.2026 3891/2026 P.PANIGRAHI 24 29 BAIL-1

ABLAPL- COURT NO. |[Order Dtd. 2026-06-
30195/2026(01.05.2026 3327/2026 MC MOHANTY 04 04

BLAPL- COURT NO. |[Order Dtd. 2026-04-
30196/2026(01.05.2026 2617/2026 B.K.SAHOO 24 59

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30197/2026(01.05.2026 3348/2026 B SAHOO 24 27

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30198/2026(01.05.2026 3924/2026 C.SAMAL 04 29




ABLAPL- COURT NO. |Order Dtd. 2026-04-
30199/2026 (01.05.2026 5o >0, |S.K.ROUT i 25
| ABLAPL- COURT NO. |order Dtd. 2026-04-
30200/2026(01.05.2026 |3~ ' - |P.K.BARIK oa 25 BATL-2
ABLAPL- COURT NO. Order Dtd. 2026-04-
30201/2026(01.05.2026 (20"~ - N.MALLICK i 25 BATL-2
ABLAPL- COURT NO. |Order Dtd. 2026-04-
30203/2026(01.05.2026 [0 0>, . |D.P.DASH o4 o BATL-1
ABLAPL- COURT NO. |Oorder Dtd. 2026-04-
30204/2026(01.05.2026 (S 0.0, o |S.R.SUBUDHI i 25
ABLAPL- COURT NO. |Order Dtd. 2026-04-
30205/2026(01.05.2026 (S 2"~ o |J. PRADHAN i 25
CRLMP- COURT NO. |Order Dtd. 2026-04-
30206/2026 |01.05.2026 | /0h0 o o |T.SAHOO o4 30
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
30218/2026(01.05.2026 |gc 0> o [U. K. SAHU o4 o ERANCH-1
FAO- COURT NO. Order Dtd. 2026-03- |115C:
30227/2026/01.05.2026 S.HUSSAIN : . APPEAL
67/2021 6 13
SEC.
SANJEEV
UDGATA
WP (C) - ! COURT NO. |Order Dtd. 2026-04- |WRIT
30230/2026/01.05.2026 SATYABRATA
17334/2021 |n oo 6 27 BRANCH-4
A.MISHRA
CRLA- COURT NO. |Order Dtd. 2026-06- |CRIMINAL
30231/2026(01.05.2026 | -o°0 - [U.P.BAG c o APDEAL
WP (C) - COURT NO. Order Dtd. 2026-01-
30232/2026(01.05.2026 |7, . |D K BEHERA c s
WP (C) - COURT NO. |Order Dtd. 2026-04- |[WRIT
30233/2026(01.05.2026  [Too25 0. IS K. SAMAL : o R ANCH-S
WP (C) - COURT NO. |Order Dtd. 2026-04- |[WRIT
30234/2026(01.05.2026 |1, " P K BEHERA : o R ANCH-S
CRLREV- COURT NO. Order Dtd. 2026-05-
30235/2026(01.05.2026  |S =70 ° . M.R.SAHOO oa 3
CRLMP- COURT NO. Order Dtd. 2026-04-
30236/2026(01.05.2026 |, " |J.C.BARAL o4 30
CRLMP- COURT NO. Order Dtd. 2026-04-
30237/2026(01.05.2026 |~ . |P.K.LENKA o4 30
FAO- COURT NO. Order Dtd. 2026-07- |115C:
30238/2026/01.05.2026 7 .NATK : . APPEAL
36/2026 23 14
SEC.
CRLA- COURT NO. |Order Dtd. 9999-12-
30239/2026(01.05.2026 | °% - [M.K.MOHANTY . T
FAO- COURT NO. |order Dtd. 2026-04- |MISC.
30240/2026 |01.05.2026 |00 7 .NATK . 30 APEEAL




| | | SEC.

CRLMC- COURT NO. |Order Dtd. 2026-04-
30241/2026(01.05.2026 |7, 0000 o M. R. BARIK 5 oLD Te

ABLAPL- COURT NO. |[Order Dtd. 2026-04-
30242/2026(01.05.2026 | -0°" 00 |S. CHOUDHURY 5 oiD e
| ABLAPL- COURT NO. |order Dtd. 2026-04-
30243/2026|01.05.2026 | 27°0" >0 |S. CHOUDHURY 5 orD o

WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
30244/2026(01.05.2026 |50, 2 00 - |S.DAS 5 oLD 1 R ANCH-2

BLAPL- JADUNATH COURT NO. |[Order Dtd. 2026-04-
30245/2026101.05.2026 1,355 /5025 [pRADHAN 2 OLD 29

BLAPL- COURT NO. |Order Dtd. 2026-04-
30246/2026(01.05.2026 |27 . |D. K. BEHERA 5 oLD 30

WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
30247/2026 (01.05.2026 |, 0,00 - |S.DAS > oLD 1 ERANCH-2

BLAPL- COURT NO. |Order Dtd. 2026-04-
30248/2026(01.05.2026 |0 "0 - |D. K. BEHERA > oLh 30

ABLAPL- SRINIBASH COURT NO. |[Order Dtd. 2026-04-
30251/2026101.05.2026 3350/2026 |MOHANTY 2 OLD 27

ABLAPL- COURT NO. |[Order Dtd. 2026-04-
30253/2026|01.05.2026 |2 /Cc 0o |P C DAS 5 oLD 23 BAIL-1

ABLAPL- COURT NO. |[Order Dtd. 9999-12-
30257/2026 (01.05.2026 S0 o0 o |A.K.NAYAK 5 oLD 3

WP (C) - COURT NO. |Order Dtd. 2026-04-
30258/2026 (01.05.2026 |- 07, |P. K. JENA > oLD 30

BLAPL- COURT NO. |Order Dtd. 2026-04-
30259/2026 |01.05.2026 |- o |S.K.SAMAL 5 oLD 55

BLAPL- COURT NO. |Order Dtd. 2026-04-
30260/2026 |01.05.2026 | 300" o |T.NANDA > oLD 55

ABLAPL- COURT NO. |[Order Dtd. 2026-04-
30261/2026|01.05.2026 S0 . |D P DASH 5 oLD e

BLAPL- COURT NO. |[Order Dtd. 2026-04-
30262/2026(01.05.2026 | "0 |S.K. SAHU 5 oLD s

ABLAPL- COURT NO. |[Order Dtd. 2026-04-
30263/2026 (01.05.2026 S o0 |H K MALLICK 5 oLD o5

BLAPL- COURT NO. |Order Dtd. 2026-04-
30264/2026(01.05.2026 |00 o |G. SAHOO 5 oLD 25

ABLAPL- COURT NO. |[Order Dtd. 2026-04-
30265/2026(01.05.2026 [ o070 A K NAYAK 5 oLD 30 BATL-1

BLAPL- COURT NO. |Order Dtd. 2026-04-
30266/2026(01.05.2026 | o " o |R.K.BARIK 5 oLD 55

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30267/2026|01.05.2026 [J "' o |H K PANDA 5 oLD 5 BATL-1

BLAPL- COURT NO. Order Dtd. 2026-04-
30268/2026(01.05.2026 | J00'" o o |P.K.MOHANTY 5 oLD 55 BAIL-2
130270/2026/01.05.2026  |BLAPL- \J.J.SRAHOO COURT NO. [Order Dtd. 2026-04-
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2789/2026 2 OLD 29

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30272/2026/01.05.2026 3932/2026 J.C.BARAL > OLD 59

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30273/2026/01.05.2026 3782/2026 B.N.SATAPATHY > OLD 29 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-04-
30274/2026/01.05.2026 2640/2026 S K PRUSTY > OLD 59

ABLAPL- COURT NO. |Order Dtd. 9999-12-
30275/2026/01.05.2026 3316/2026 R.DAS > OLD 31

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30276/2026/01.05.2026 3784/2026 R.SETHI > OLD 59

BLAPL- COURT NO. |[Order Dtd. 2026-04-
30278/2026/01.05.2026 2478/2026 D P DASH > OLD 57

ABLAPL- COURT NO. |[Order Dtd. 2026-04-
30279/2026/01.05.2026 3795/2026 M.MOHANTY > OLD 29 BAIL-1

BLAPL- COURT NO. |[Order Dtd. 2026-04-
30280/2026/01.05.2026 2477/2026 D P DASH > OLD 57

ABLAPL- COURT NO. |[Order Dtd. 2026-04-
30281/2026/01.05.2026 3794/2026 M.MOHANTY > OLD 59

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30282/2026/01.05.2026 3785/2026 R.N.PANDA > OLD 29 BAIL-1

WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
30283/2026/01.05.2026 11345/2026 P. R. SWAIN 53 01 BRANCH-5

ABLAPL- COURT NO. |Order Dtd. 2026-04-
30284/2026/01.05.2026 3779/2026 S.R.SAHOO 53 59

WP (C) - COURT NO. |Order Dtd. 2026-07-
30285/2026/01.05.2026 11417/2026 P. R. SINGH 23 01

WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
30286/2026/01.05.2026 11426/2026 P. R. SINGH 53 01 BRANCH-7

WP (C) - COURT NO. |Order Dtd. 2026-05-
30287/2026/01.05.2026 13216/2026 D. BARIK 23 13

BLAPL- COURT NO.
30288/2026/01.05.2026 2529/2026 K.MOHANTY 23

WRIT

WP (C) - COURT NO. |Order Dtd. 2026-07- |BRANCH

30289/2026/01.05.2026 12393/2026 S. C. PANI 23 08 (DIVISION
BENCH-2)

BLAPL- COURT NO. |Order Dtd. 2026-04-

30290/2026/01.05.2026 2716/2026 P.K.MOHANTY 23 29
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WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
30291/202601.05.2026 )0, )7 Is. C. PANI o o o NCHA1
FAO- COURT NO. Order Dtd. 2026-04-
30292/202601.05.2026 150 0. |PK JENA = o
BLAPL- COURT NO. Order Dtd. 2026-04-
30293/202601.05.2026 |o0070 . [R.K.MALLICK o o
CHIEF
WP (C) - ' Order Dtd. 2026-05- [WRIT
30294/2026(01.05.2026 |17 217 . BAG JUSTICE'S |07 N NCH_
COURT
CHIEF
BLAPL- SURYA KANTA Order Dtd. 2026-04-
30296/2026 01.05.2026 JUSTICE'S
2497/2026 |SAMAL st 27
CHIEF
30297/202601.05.2026 fﬁg;2026 PK JENA JUSTICE'S ggder Dtd. 2026-04-
COURT
CHIEF
WP (C) - . _lorder ptd. 2026-04- [WRIT
30298/202601.05.2026 | )2 )7 K. C. MAJHI JUSTICE'S |J¢ RANCH.g
COURT
CHIEF
30299/202601.05.2026 ?5252;2025 B DAS JUSTICE'S 2gder Ptd. 2026-04-
COURT
CHIEF
30300/202601.05.2026 | CLAPL- J.KAMILA JUSTICE'g |Order Ptd. 2026-04- |5, . 4
2759/2026 29
COURT
CHIEF
30301/202601.05.2026 222/2026 PK JENA JUSTICE'S ggder btd. 2026-04
COURT
BLAPL- COURT NO. Order Dtd. 2026-04-
30302/202601.05.2026 |;0700 o |s R SAHOO ; o
WRIT
WP (C) - COURT NO. Order Dtd. 2026-04- |BRANCH
30303/202601.05.2026 )0 )7 K. C. MAJHI : o oTyTSTON
BENCH-2)
BLAPL- COURT NO. |order Dtd. 2026-04—
30304/2026(01.05.2026 |5 277" o |p.K.MOHANTY : o BATL-1
BLAPL- COURT NO. |order Dtd. 2026-04-
30305/202601.05.2026 |5 5" |n PANDA : o
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
30306/202601.05.2026 | )5(7)7 K. C. MAJHT : o N NCH 3
FAO- COURT NO. Order Dtd. 2026-04-
30307/202601.05.2026 |07 . |PK JENA ; o
WP (C) — COURT NO. Order Dtd. 2026-04-
30309/202601.05.2026 |} 7007 o ls. K. PRUSTY : o
ABLAPL- COURT NO. Order Dtd. 2025-04-
30310/202601.05.2026 ;o [D.J.SWAIN 9 o
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CHIEF

30311/202601.05.2026 ggég};026 K. SAHOO JUSTICE'S ?gder Dtd. 2026-05-
COURT
30312/2026(01.05.2026 222;2026 PK JENA Sgé§§CE'S ggder Dtd. 2026-04-
COURT

30314/202601.05.2026 ?3252;2025 A PANDA SOURE RO g;der btd. 2026-02- |pp1p
30315/2026/01.05.2026 ?52(8)1;2026 R. K. BARIK gOURT NO. (3)gder Dtd. 2026-04- gizigCH_4
[30316/2026 |01.05.2026 2??25;626 P.K.MOHANTY SovRE O 2gder btd. 2026-04- lgp1p
30317/2026|01.05.2026 ?gégz;2026 R. K. BARIK COURT No.|Order Dtd. 2026-04- WRIT =
30318/2026/01.05.2026 §52;2026 PK JENA gOURT NO. ggder Dtd. 2026-04-
30319/2026/01.05.2026 2?2252626 C.SAMAL gOURT NO. 2gder Dtd. 2026-04-
30321/2026|01.05.2026 2552}5026 H. K. PATRA COURT NO. |Order Dtd. 2026-04-
30322/2026(01.05.2026 ?3?58;2025 SAMIR BARIK COURT NO- ggder Dtd. 2026-04-
30323/2026(01.05.2026 §22;2026 PK JENA gOURT NO. ggder Dtd. 2026-04-
30324/2026(01.05.2026 i§§§52626 C.SAMAL SQORT NO. [brder Dtd. 2026-06- lga11-1
30325/202601.05.2026 ?ggﬁi;BZG SARADA NAYAK SZURT NO. 2gder Dtd. 2026-04-
30327/2026(01.05.2026 ?5222;2026 P. K. JENA SoURE HO- ?gder btd. 2026-05- e NCH- 6
30328/2026 01.05.2026 500" . |SARADA NAYAK COURT NO. |Order Dtd. 2026-04-
30329/2026(01.05.2026 25821;2025 IR, ggURT NO. ?gder Dtd. 2026-04- uRIT
30330/2026(01.05.2026 222252626 S R PATTANAIK §2URT NO. 2gder Dtd. 2026-04-
30331/2026/01.05.2026 gg;§>5026 5. BEHERA ggURT NO. ?zder Dtd. 2026-07-
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ABLAPL-

PRAKASH

COURT

NO.

Order

Dtd.

2026-04-

30332/202601.05.2026  [50,4 /5026 |CHANDRA DASH 23 30
| ABLAPL- COURT NO. |Order Dtd. 2026-04-
30333/2026(01.05.2026  |\'’o 0, |B.BEHERA o3 30 BATIL-2
| WP (C) - COURT NO. |Order Dtd. 2026-07-
30334/202601.05.2026 | /20207 [B. K. PATI o 08

ABLAPL- COURT NO. |order Dtd. 2026-04-
30335/2026(01.05.2026 S o/c o0 A K MISHRA o3 30 BATL-1

ABLAPL- BYOMAKESH COURT NO. |order Dtd. 2026-04-
30336/2026(01.05.2026 (S0 o0, oo s o3 30 BATL-1

CMP- COURT NO. |order Dtd. 2026-04-
30337/2026(01.05.2026 | 'ooo o0 |J.R.BISWAL o3 o

WRIT

WP (C) - COURT NO. Order Dtd. 2026-04- |BRANCH

30338/2026(01.05.2026 |12 007, |G. JAYSINGH - 30 (DTVTSTON
BENCH-2)

ABLAPL- COURT NO. Order Dtd. 2026-04-
30339/202601.05.2026 5720 . |D.P.DASH o -

ABLAPL- BYOMAKESH COURT NO. |order Dtd. 2026-04-
30340/2026(01.05.2026 (S /0000 oo s o3 30 BATL-1

WP (C) - COURT NO. |order Dtd. 2026-04-
30342/2026(01.05.2026 /2 00" |G. JAYSINGH o3 30

ABLAPL- BYOMAKESH COURT NO. Order Dtd. 2026-04-
30343/2026(01.05.2026 (S e o0 o o o3 30 BATL-1

WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
30344/2026(01.05.2026  [1- 0207, 0. |P. K. ROUT o3 30 R ANCH-7

ABLAPL- BYOMAKESH COURT NO. Order Dtd. 2026-04-
30345/202601.05.2026  [500/ /5006 |TRIPATHY 23 30

WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT
30346/2026(01.05.2026 |11, "0 |P. R. SINGH o3 o0 R ANCH-

BLAPL- ACHYUTANANDA COURT NO. Order Dtd. 2026-04-
30347/2026/01.05.2026 |1 g/0 5006 |pATTANATK 23 30

WP (C) - COURT NO. Order Dtd. 2026-07-
30348/2026(01.05.2026 |10l 0 [P, R. SINGH - o1

BLAPT,~ COURT NO. Order Dtd. 9999-12-
30349/202601.05.2026 | "" 0 A K MOHANTY Ce "

WP (C) - COURT NO. Order Dtd. 2026-07-
30350/2026(01.05.2026 |1 o2" [P, R. SINGH o3 o

BLAPL- COURT NO. Order Dtd. 2026-04-
30351/2026(01.05.2026 | "0 0 o |S K SUNDARA o3 30

BLAPL- COURT NO. |order Dtd. 2026-04-
30353/2026(01.05.2026 | "0 70 |G JAYASINGH o3 30
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WRIT

WP (C) - COURT NO. |Order Dtd. 2026-04- |BRANCH
30354/2026(01.05.2026 o000 o |S. K. SAHU 3 o (DTVISTON

BENCH-2)

BLAPL- COURT NO. Order Dtd. 2026-04-
30355/2026(01.05.2026 72" . |H K PATRA - 30

ABLAPL- COURT NO. |Oorder Dtd. 2026-04-
30357/2026(01.05.2026 [, ' - D P DASH 3 o BATL-1

ABLAPL- COURT NO. |Oorder Dtd. 2026-04-
30359/2026(01.05.2026 S5 S - |J PRADHAN 3 25 BATL-1
| ABLAPL- COURT NO. |order Dtd. 2026-04-
30361/2026(01.05.2026 |35 - |J PRADHAN - 25

ABLAPL- COURT NO. |order Dtd. 2026-04-
30363/2026(01.05.2026 |35707 o D P DASH - o

BLAPL- NIRANJAN COURT NO. |order Dtd. 2026-04-
30365/2026101.05.2026 115,10 /5005 MALLICK 23 30

BLAPL- COURT NO. |order Dtd. 2026-04-
30366/202601.05.2026 |20 "0 |S K SUNDARA o3 30

RSA- COURT NO. |Order Dtd. 9999-12-
30370/2026(01.05.2026 |25 H K MOHANTA 1 3

BLAPL- COURT NO. |Order Dtd. 2026-04-
30371/2026(01.05.2026 |50, 0 < |G.R.PATRA 1 30

BLAPL- COURT NO. |Order Dtd. 2026-04-
30372/2026(01.05.2026 | 57" . |P. DASMOHAPATRA 1 30

RSA- COURT NO. |order Dtd. 9999-12- |SECOND
30373/2026(01.05.2026 ;207 D NAYAK 5 on T A PDEAL

BLAPL- COURT NO. |Order Dtd. 2026-04-
30374/2026(01.05.2026 |~ |P.K.MOHANTY 5 oLp o

BLAPL- COURT NO. |Order Dtd. 2026-04-
30375/2026(01.05.2026 | 300" oo [R.SETHI 5 oLD 30

BLAPL- COURT NO. |Order Dtd. 2026-04-
30376/2026(01.05.2026 (500" o |A.MOHANTY 5 OLD 30

BLAPL- COURT NO. |Order Dtd. 2026-04-
30377/2026(01.05.2026 | 5o 0o (G. SRHOO 5 OLD 30

CRLREV- M/S.B.K.NAYAK- COURT NO. |order Dtd. 2026-04- |CRIMINAL
30378/2026/01.05.2026 |0, 0013 |3 9 OLD 23 REVISTON

WP (C) - COURT NO. |Order Dtd. 2026-04- |[WRIT
30379/2026(01.05.2026 |c7 00 o |J. LENKA 5 OLD o R ANCH-1

ABLAPL- COURT NO. Order Dtd. 2026-04-
30380/2026(01.05.2026 37" ' . M R ROUTRAY 5 oLp 30

BLAPL- COURT NO. Order Dtd. 2026-04-
30381/2026 |01.05.2026  |J 7o oo |D. SWAIN 5 oLD 30

RSA- COURT NO. |order Dtd. 9999-12- |SECOND
30382/2026 |01.05.2026  [C2°0 0, B K PANDA 1 T DDEAL

BLAPL- COURT NO. |Oorder Dtd. 2026-04-
30383/2026(01.05.2026 |50 oo |H.K.PATRA 1 30
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BLAPL- COURT NO. |order Dtd. 2026-04-
30385/2026 |01.05.2026  |/'Sc o o0, |J. KAMILA bt 30
| WP (C) - COURT NO. |order Dtd. 9999-12- |WRIT
30386/202601.05.2026 | /-0 T BSG s " R ANCH-1
| BLAPL- COURT NO. |Order Dtd. 2026-04-
30387/2026(01.05.2026  |'Jo 20 |3 KAMILA e 20

WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
30388/202601.05.2026 |-/l T BAF Ce o R ANCH-2

CRLREV- COURT NO. |Order Dtd. 2026-05-
30389/2026(01.05.2026 | oo 0  |P.C.DAS oa 05
| BLAPL- COURT NO. |order Dtd. 2026-04-
30390/2026(01.05.2026  |/J0 o0, [P.K. PATRA o4 30 BATIL-1

WP (C) - COURT NO. |Order Dtd. 9999-12-
30391/202601.05.2026 |- 20" T BAG ot "

CONTC- COURT NO. |Order Dtd. 2026-03-
30392/2026(01.05.2026 | 'Zoc - o |J. LENKA ot 3 CONTEMPT

CONTC- COURT NO. |Order Dtd. 2026-03-
30393/2026(01.05.2026 | [200"7 . |J. LENKA bt i

WP (C) - COURT NO. |order Dtd. 2026-04-
30394/2026(01.05.2026  |5-, 2,50, [R. K. BARIK o1 3

BLAPL- COURT NO. |order Dtd. 2026-04-
30395/2026 (01.05.2026 | /So-c 50 B P TANGA o1 30

CMAPL- COURT NO. |order Dtd. 2024-08-
30396/2026(01.05.2026  |[2%° 0 M N MOHANTY Te o8 M.J.C.

WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
30397/2026(01.05.2026 |5, 7>, |R. K. BARIK Te o3 R ANCH-T

BLAPL- COURT NO. Order Dtd. 2026-04-
30398/2026(01.05.2026 | /5,000 |B DAS Te 30 BATIL-2

WRIT

WP (C) - COURT NO. Order Dtd. 2026-04- |BRANCH

30399/2026(01.05.2026 |30, |R. K. BARIK Te >3 (DTVTSTON
BENCH-2)

BLAPL- COURT NO. |Order Dtd. 2026-04-
30400/202601.05.2026 |’ A K BEHERA i 30 BATL-1

BLAPT,~ COURT NO. Order Dtd. 2026-04-
30401/2026(01.05.2026 S " o |S P SAHOO Te 30 BATL-2

BLAPL- COURT NO. Order Dtd. 2026-04-
30402/2026(01.05.2026  ['2c" |J PRADHAN i 30

BLAPT,~ COURT NO. Order Dtd. 2026-04-
30403/202601.05.2026 /2000 P K MOHANTY Ce 20

BLAPL- TUKUNA KUMAR COURT NO. Order Dtd. 2026-04-
30404/2026(01.05.2026 | 'Jocl oooc hyranin i 30

ABLAPL- COURT NO. Order Dtd. 2026-04-
30409/2026(01.05.2026 (S /0000, o | KAMILA i o




BLAPL- COURT NO. Order Dtd. 2026-04-
30410/2026(01.05.2026 |75 - . |S. CHOUDHURY Te 30
WP (C) - COURT NO. |Oorder Dtd. 2026-06- |WRIT
30411/2026(01.05.2026 |7 00" 0o [P. K. JENA 3 55 R ANCH-T
CRLMC- SARBESWAR COURT NO. Order Dtd. 2026-04-
30420/2026(01.05.2026 | [0 (S0 23 o
CONTC- COURT NO. Order Dtd. 2026-04-
30421/2026(01.05.2026 | Z 0o 00 |B.K.LENKA 3 55
CRLREV- COURT NO. |order Dtd. 2026-05-
30426/2026/01.05.2026 317/2026 DP DASH 04 01
ABLAPL- ABHIJIT COURT NO. Order Dtd. 2026-04-
30442/2026(01.05.2026 |3 2000 o |y 24 30 BATL-2
ABLAPL- COURT NO. Order Dtd. 2026-05-
30444/2026(01.05.2026 |00 o |A MOHANTY 3 oLD T
RSA- COURT NO. |order Dtd. 2023-12- |SECOND
30446/2026(01.05.2026 | S0 o |P.K.MOHANTY 3 oLD o4 APDEAL
WP (C) — ACHYUTANANDA COURT NO. Order Dtd. 2026-05- |WRIT
30455/202601.05.2026 10149/2026 | PATTANAIK 3 OLD 01 BRANCH-8
M/S GAUTAM
_ MISRA (SR. o
30456/2026 01.05.2026 532/2026 ADV.), g?URT NO. 2§der btd. 9999-12
PRAFULLA KUMAR
LENKA
WP (C) - COURT NO. |order Dtd. 2026-04- |WRIT
30457/2026|01.05.2026 |J o 00 000, [R K SRHU 5 oLD 30 ERANCH-T
RSA- COURT NO. |order Dtd. 2026-04- |SECOND
30458/2026 |01.05.2026 [J 501 |D NAYAK > oLD 30 APPEAL
RSA- COURT NO. |order Dtd. 2026-04- |SECOND
30459/2026(01.05.2026 | oo |T BAG > oLh 30 S PPEAL
CRLMC- COURT NO. |order Dtd. 2026-05-
30460/2026 |01.05.2026 | /20 00 o |J.SAHOO . 1
ABLAPL- COURT NO. |Oorder Dtd. 9999-12-
30461/2026(01.05.2026  [,5/' 2 o |3 SAHOO 5 oLD 31 BATL-2
BLAPL- COURT NO. Order Dtd. 2026-04-
30463/2026 |01.05.2026 | 370" 0 |S. CHOUDHURY 5 oLD 30
ABLAPL- COURT NO. Order Dtd. 2026-04-
30464/2026(01.05.2026 (o, o |P.K.MOHANTY 5 oLD 30
BLAPL- COURT NO. Order Dtd. 2026-04-
30465/2026 (01.05.2026 | 300" o |B.P.TUNGA 5 oLD 30 BATL-1
ABLAPL- COURT NO. Order Dtd. 2026-04-
30466/2026 (01.05.2026 |7, "> . |A.K.BEHERA 5 oLD 30
ABLAPL- COURT NO. Order Dtd. 2026-04-
30467/2026(01.05.2026 |7, ' o0 |S.BARIK 5 oLD 30 BATL-1
130469/2026(01.05.2026 |ABLAPL-  |B.B.MALLICK COURT NO. [Order Dtd. 2026-04-




| 13426/2026 | 2 OLD 30

ABLAPL- COURT NO. Order Dtd. 2026-04-
30471/2026(01.05.2026 |5, "7 - |P.K.BEHERA c.o. > oip 30

ABLAPL- MRUTYUNJAYA COURT NO. Order Dtd. 2026-04-
30473/2026(01.05.2026 [0 " o c.o. > oip 30 BATL-2

ABLAPL- COURT NO. Order Dtd. 2026-05-
30475/2026(01.05.2026 |2, 0" |A.T.NAYAK c.o. 3 oD i

ABLAPL- COURT NO. Order Dtd. 2026-04-
30476/2026/01.05.2026 3792/2026 D P DASH C.0. 3 OLD 29 BAIL-1

ABLAPL- COURT NO. Order Dtd. 2026-04-
30478/2026(01.05.2026 |2, 25 " M R SAHOO c.o. 3 oip 30

ABLAPL- COURT NO. Order Dtd. 2026-04-
30480/2026(01.05.2026 |2, M R SAHOO c.o. 3 oip 20 BATL-2

ABLAPL- COURT NO. Order Dtd. 2026-04-
30483/2026(01.05.2026 |2, "0 |S K SAHOO c.o. 3 oD 30 BATL-1

ABLAPL- COURT NO. Order Dtd. 2026-05-
30485/2026(01.05.2026 |20 A K MISHRA c.o. 3 oip s

ABLAPL- MRUTYUNJAYA COURT NO. Order Dtd. 2026-04-
30487/2026(01.05.2026 [0 o c.o. 3 oip 30

GIRIJA SANKAR
30489/2026/01.05.2026 22;?5;026 MOHANTY ( IN |C.O. gogig NO. 2gder btd. 2026-04
PERSON)

ABLAPL- CHITTA RANJAN COURT NO. Order Dtd. 2026-04-
30491/2026(01.05.2026 5,00 0 o e c.o. 3 oLD 30 BATL-2

BLAPL- ACHYUTANANDA COURT NO. Order Dtd. 2026-04-
30492/2026 |01.05.2026 |12 00’0 |k c.o. 3 oLD 30 BATL-1

BLAPL- LAXMINARAYAN COURT NO. Order Dtd. 2026-04-
30495/2026(01.05.2026 |00 L e TNGH c.o. 3 oLD 30

BLAPL- COURT NO. Order Dtd. 2026-04-
30497/2026(01.05.2026 /2200”0 |J PRADHAN c.o. 3 oip 30 BATL-1

BLAPI— COURT NO. |Order Dtd. 2026-04-
30500/2026(01.05.2026 | 'Jooc” o0, [R K MOHABHOI  |C.O. 3 oip 30

BLAPI— COURT NO. |Order Dtd. 2026-04-
30501/2026(01.05.2026 | /'S o0, [GANESH SAHOO [C.O. 3 oip 30

ABLAPL- COURT NO. |order Dtd. 2026-05-
30529/2026(01.05.2026 |," " |AK MOHANTY c.o. 3 oD o
29969/202601.05.2026 | -oLMCT HIRARAM BHOI |GENERAL Vakalatnam

e 1345/2025 axatatnamna
29970/2026(01.05.2026  |CRLMCET HIRARAM BHOI |GENERAL Entire Document
e 1345/2025

FAO- DINESH KUMAR , ,
29972/2026/01.05.2026 250/2026 PANDA GENERAL Entire Brief

WA- JYOTI PRAKASH . WRIT
29973/2026/01.05.2026 1387/2022 |SAMAL GENERAL Entire Document APPEAL

WPC (OAC) - |JYOTI PRAKASH \
29974/2026/01.05.2026 2951/2017 |SAMAL GENERAL Entire Order OA Branch




CRLMC- Order Dtd. 2025-09-
29975/2026 (01.05.2026  |;5,/c70 0 |JAYADEV BHOI |GENERAL o
CRLMC- Order Dtd. 2025-09-
29976/2026 (01.05.2026  |;5/c7 . [HIRARAM BHOI |GENERAL 05
BLAPL- Order Dtd. 2026-04-
29978/2026 (01.05.2026 |, . [BASUDEV BARIK |GENERAL 25
BLAPL- Order Dtd. 2026-04-
29980/2026 |01.05.2026 |, ' o . [BASUDEV BARIK |GENERAL 30 BATL-1
HIMANSHU
29981/2026|01.05.2026 232535026 SEKHAR GENERAL 2gder Dtd. 2026-04- lp 17 o
PANIGRAHT
ABLAPL- GAJENDRA KUMAR Order Dtd. 2026-04-
29982/2026(01.05.2026 |3 0000 | GENERAL 25
WP (C) - SANJIB KUMAR Order Dtd. 2026-04- |WRIT
29983/2026 (01.05.2026 |7 20000 s GENERAL 25 R ANCH-7
ABLAPL- BIJAY KUMAR Order Dtd. 2026-04-
30038/20261(01.05.2026 2071/2026 |MALLIK GENERAL o1
HIMANSHU
30041/2026/01.05.2026 22?53;026 SEKHAR GENERAL 2gder Ptd. 2026-04- |5, 11 5
PANTGRAHT
WP (C) - SANJIB KUMAR Order Dtd. 2026-04- |WRIT
30051/2026(01.05.2026 10500/2026 [RATH GENERAL 29 BRANCH-8
WP (C) - SANJTB KUMAR Order Dtd. 2026-04- [WRIT
30053/2026(01.05.2026 11776/2026 RATH GENERAL 29 BRANCH-8
WP (C) - SANJIB KUMAR Order Dtd. 2026-04-
30057/2026(01.05.2026 11785/2026 |RATH GENERAL 29
WP (C) - SANJTB KUMAR Order Dtd. 2026-04- |WRIT
30087/2026(01.05.2026 10371/2026 RATH GENERAL 29 BRANCH-1
WP (C) - Order Dtd. 2026-04-
30091/2026(01.05.2026 9603/2026 ASHWARIYA DASH GENERAL 30
ABLAPL- SATYAM DAS Order Dtd. 2026-04-
30094/2026(01.05.2026 4015/2026 |PATTANAIK GENERAL 30
ABLAPL- Order Dtd. 2026-04-
30097/2026(01.05.2026 |5/ 0 [RAJARAM KEDIA |GENERAL o
ABLAPL- ASHOK KUMAR Order Dtd. 2026-04-
30099/20261(01.05.2026 3205/2026 |DASH GENERAL 57
ABLAPL- KHUSBU Order Dtd. 2026-04-
30101/2026(01.05.2026 2767/2026 |PANTGRAHT GENERAL 23 BATIL-1
WA- Order Dtd. 2026-02- |WRIT
30103/20261(01.05.2026 872/2023 ASUTOSH ROUT GENERAL 02 APPEAL
ABLAPL- KIRAN KUMAR Order Dtd. 2026-04-
30215/2026(01.05.2026 30244/2026 |PATEL GENERAL 27 BATIL-2
WRIT
WP (C) - LAXMIDHAR BRANCH
30249/2026(01.05.2026 7785/2022 |DANDA GENERAL Lower Court Record (DIVISION

BENCH-2)




WP (C) - BIJAYA KUMAR Order Dtd. 2026-05- WRIT
30250/2026(01.05.2026 1o A0 i o ) GENERAL o N ANCH-2
| WP (C) - PRAVAT CHANDRA Order Dtd. 2012-04-
30271/202601.05.2026 |30 oo R GENERAL >
| BLAPL- Order Dtd. 2026-04-
30277/2026101.05.2026 2808/2026 ASHWARIYA DASH |GENERAL 30
| ABLAPL- RAJENDRA Order Dtd. 2026-04-
30295/202601.05.2026  [o ot L our  (GENERAL o
| CRLMP- BIJAYA KUMAR Order Dtd. 2025-06-
30517/202601.05.2026 | s o (B GENERAL o

BLAPL- Order Dtd. 2026-04-
30040/2026101.05.2026 2613/2026 D MOHAPATRA GENERAL 29 BATIL-2

BLAPL- Order Dtd. 2026-04-
30042/20261(01.05.2026 2802/2026 D MOHAPATRA GENERAL 29 BATL-1

ABLAPL- Order Dtd. 2026-04-
30044/2026/101.05.2026 3931/2026 D MOHAPATRA GENERAL 29 BATIL-1

ABLAPL- Order Dtd. 2026-04-
30045/2026101.05.2026 14921/2025 D MOHAPATRA GENERAL 54

ABLAPL- Order Dtd. 2022-03-
30180/2026 01.05.2026  [co0" > B ROUT GENERAL o BATL-2

WP (C) - Order Dtd. 2022-09- WRIT
30183/202601.05.2026 oo )7 |7 BAG GENERAL o N NCH_
30185/2026(01.05.2026 |09¢~ P K JENA GENERAL PetitionAnnexure

-0 1314/1985 ’
WRIT

WP (C) — Order Dtd. 2022-03- |BRANCH
30188/2026 01.05.2026 |,- 107 . M R ROUTRAY  |GENERAL o oTYISTON

BENCH)
WRIT

WP (C) - Order Dtd. 2022-12- |[BRANCH

30190/202601.05.2026 | jo L7 |A SUNDARAY GENERAL > e o
BENCH-1)

WP (C) - Order Dtd. 2022-12- |WRIT
30191/2026(01.05.2026 | 0i0)7 _|n SUNDARAY GENERAL o N NCH4

WP (C) — Order Dtd. 2026-04- |WRIT
30202/202601.05.2026 |,/ )7 D NAYAK GENERAL ot N ANCH. 7

WP (C) - Order Dtd. 2025-01-
30207/2026(01.05.2026 |,- %0 ° |7 P KAR GENERAL o

CRLMP- Order Dtd. 2026-04-
30208/202601.05.2026 | ['ce o |S BISWAL GENERAL o

ABLAPL- Order Dtd. 2026-04-
30209/20261/101.05.2026 4605/2026 A S PAUL GENERAL 30 BATL-1

WP (C) - Order Dtd. 2026-01- |[WRIT
30211/202601.05.2026 oo )7 |3 SAHOO GENERAL o N mcH
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(DIVISION
BENCH-2)

| RSA- Order Dtd. 2024-11- |SECOND
30212/20261(01.05.2026 18/2017 J SAHOO GENERAL 11 APPEAL
| WP (C) - Order Dtd. 2026-01-
30213/20261(01.05.2026 28927/2025 J SAHOO GENERAL 29
| WP (C) - Order Dtd. 2026-01-
30214/2026(01.05.2026 28717/2025 J SAHOO GENERAL 29
| WP (C) - Order Dtd. 2026-04-
30216/2026(01.05.2026 10762/2026 J SAHOO GENERAL 30

BLAPL- Order Dtd. 2026-04-
30217/20261(01.05.2026 2689/2026 A S PAUL GENERAL 30

ABLAPL- Order Dtd. 2026-05-
30219/2026(01.05.2026  [,7/" ) o [P K MISHRA GENERAL 1:

ABLAPL- Order Dtd. 2026-04-
30220/2026(01.05.2026 [, ' o |A MOHANTY GENERAL 23 BATIL-1

ABLAPL- Order Dtd. 2026-04-
30221/2026(01.05.2026 (2,0 o A S PAUL GENERAL 30 BAIL-2

ABLAPL- Order Dtd. 2026-04-
30222/2026(01.05.2026 (S /o 50, o D DASH GENERAL 30 BATIL-1

WA- Order Dtd. 2026-04-
30223/2026|01.05.2026  |Joc. o0 A K PANDA GENERAL 25

ABLAPL- Order Dtd. 2026-04-
30224/2026(01.05.2026 3944/2026 D DASH GENERAL 30

ABLAPL- Order Dtd. 2026-04-
30225/2026(01.05.2026 (S 0050 o [P K MOHANTY GENERAL 24 BAIL-1

CRLREV- Order Dtd. 2026-05-
30226/2026(01.05.2026 715/2025 K C PANDA GENERAL 01

WP (C) - Order Dtd. 2026-06- |[WRIT
30228/2026(01.05.2026 12708/2026 N C SINHA GENERAL 29 BRANCH-3

ABLAPL- Order Dtd. 2026-04-
30229/2026(01.05.2026 (S o0 >0, o D D NAIK GENERAL 30 BATIL-1

BLAPL- Order Dtd. 2026-04-
30252/2026(01.05.2026 13818/2025 A S PAUL GENERAL 30

BLAPL- Order Dtd. 2026-04-
30254/2026(01.05.2026 13361/2025 A S PAUL GENERAL 30 BAIL-2

ABLAPL- Order Dtd. 2026-04-
30255/2026(01.05.2026 2286/2026 P B SAHOO GENERAL o1 BATL-1

ABLAPL- Order Dtd. 2026-04-
30256/2026(01.05.2026 1516/2026 P B SAHOO GENERAL o1 BATL-1

ABLAPL- Order Dtd. 2026-04-
30269/20261(01.05.2026 3406/2026 P K MOHANTY GENERAL 57




0Jc- Order Dtd. 1994-05-
30308/2026(01.05.2026 2731/1988 S P SAHOO GENERAL 04
| RSA- . SECOND
30313/2026/01.05.2026 385/2005 L PRADHAN GENERAL PetitionAnnexure, APPEAL
WP (C) - Order Dtd. 2026-05- |WRIT
30320/20261(01.05.2026 12321/2018 I PATRA GENERAL 01 BRANCH-4
WP (C) - Order Dtd. 5000-01- |WRIT
30326/2026(01.05.2026 7703/2017 J C BARAL GENERAL 01 BRANCH-8
WP (C) - Order Dtd. 2026-04- |WRIT
30341/20261(01.05.2026 41695/2023 D K MOHANTY GENERAL 15 BRANCH-4
CRLA- Order Dtd. 9999-12- |CRIMINAL
30352/2026(01.05.2026 282/2018 H SUNDARA GENERAL 31 APPEAL
WP (C) - Order Dtd. 9999-12- |WRIT
30356/2026(01.05.2026 26664/2023 K K NATH GENERAL 31 BRANCH-7
CRLA- Order Dtd. 9999-12- |CRIMINAL
30358/2026/01.05.2026 281/201g B SUNDARA GENERAL 31 ADDEAL
WP (C) — Order Dtd. 2017-11- [WRIT
30360/2026/01.05.2026 832572017 |T SAHOO GENERAL 01 BRANCH-4
MACA— MISC.
30362/2026/01.05.2026 D SAMAL GENERAL Entire Order APPEAL
682/2006
SEC.
MISC.
30364/2026(01.05.2026  |F20” D SAMAL GENERAL Order Dtd. 2026-03- |, pppay
382/2018 31
SEC.
RSA- Order Dtd. 9999-12- |SECOND
30367/2026/01.05.2026 96 /2008 P C MOHANTY GENERAL 3 ADPEAL
WRIT
WP (C) - . BRANCH
30368/2026/01.05.2026 28341/2011 H K PANDA GENERAL PetitionAnnexure, (DIVISION
BENCH-3)
WRIT
WP (C) - Order Dtd. 2022-02- |BRANCH
30369/2026(01.05.2026 10012/2009 D SAMAL GENERAL 14 (DIVISION
BENCH)
WP (C) - Order Dtd. 2026-05-
30384/2026(01.05.2026 9437/2026 S. BARIK GENERAL 01
WP (C) - Order Dtd. 2026-05-
30405/2026(01.05.2026 1522/2026 P S DAS GENERAL 01
WP (C) - Order Dtd. 2026-04-
30406/2026(01.05.2026 10272/2025 H JENA GENERAL 30
ABLAPL- Order Dtd. 2026-04-
30407/2026(01.05.2026 4055/2026 R K SAHU GENERAL 30
[30408/2026[01.05.2026 [cRLA- 'S P SAMANTA  |GENERAL Order Dtd. 2026-08-

o~
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289/2026 21
| BLAPL- Order Dtd. 2026-04-
30412/2026/01.05.2026 12908/2025 S. R. PATTNAIK GENERAL 30 BAIL-2

ABLAPL- HIMANSHU KUMR Order Dtd. 2026-04-
30413/2026/01.05.2026 3211/2026 |BHOL GENERAL 57 BAIL-1

ABLAPL- HIMANSHU KUMR Order Dtd. 2026-04-
30414/2026(01.05.2026 [ /00 o (o O GENERAL e

ABLAPL- JYOTI RANJAN Order Dtd. 2026-04-
30415/2026(01.05.2026 [/ (/e 500 e [uavnk GENERAL 30 BAIL-2
| BLAPL- JYOTI RANJAN Order Dtd. 2026-04-
30416/2026(01.05.2026 [T oo o oo oo GENERAL 30 BAIL-1

BLAPL- JYOTI RANJAN Order Dtd. 2026-04-
30417/2026(01.05.2026 |12, 0 oo GENERAL 30

ABLAPL- JYOTI RANJAN Order Dtd. 2026-04-
30418/2026|01.05.2026 [ /o0 0o o oo GENERAL 30 BAIL-2

WP (C) - JYOTI RANJAN Order Dtd. 2026-04- WRIT
30419/2026(01.05.2026  |Sooog oo |aonn GENERAL 30 BRANCH-4

WP (C) - Order Dtd. 2025-09-
30422/2026/01.05.2026 27623/2025 L K NAYAK GENERAL 26

ABLAPL- Order Dtd. 2026-04-
30423/2026(01.05.2026 (S, 00, o D SAMAL GENERAL 56

WRIT

WP (C) - Order Dtd. 2026-05- [BRANCH

30424/2026(01.05.2026 12,2100 1T P KAR GENERAL o1 (DTVISTON
BENCH-3)

WP (C) - Order Dtd. 2026-05- |WRIT
30425/2026|01.05.2026 |-, /c" )0 1T P KAR GENERAL o1 ERANCEH-4

CRLREV- Order Dtd. 2026-05-
30427/2026/01.05.2026 241/2026 S K NAYAK GENERAL 01

CONTC- Order Dtd. 9999-12-
30428/2026(01.05.2026 |70~ P C DAS GENERAL 31

ABLAPL- Order Dtd. 2025-11-
30429/2026(01.05.2026  ['0,°0 "0 o |P. K. BEHERA |GENERAL e

ABLAPL- MANOJ KUMAR Order Dtd. 2026-04-
30430/2026(01.05.2026 S o7" oo e GENERAL 30

ABLAPL- MANOJ KUMAR Order Dtd. 2026-04-
30431/2026(01.05.2026 [0 m0 0 o | GENERAL 30 BAIL-2

ABLAPL- MANOJ KUMAR Order Dtd. 2026-04-
30432/202601.05.2026 (o000 o | GENERAL 30 BAIL-2
[30433/2026[01.05.2026 |CRLREV-  |MANOJ KUMAR  |GENERAL Order Dtd. 2026-06-
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205/2026 PANI 30

ABLAPL- Order Dtd. 2026-04-
30434/20261(01.05.2026 3463/2026 A K NAYAK GENERAL 29 BAIL-2

ABLAPL- MANOJ KUMAR Order Dtd. 2026-04-
30435/2026/01.05.2026 12204/2025 |PANT GENERAL 30

ABLAPL- MANOJ KUMAR Order Dtd. 2026-04-
30436/2026/01.05.2026 4016/2026 |PANT GENERAL 30 BAIL-1

ABLAPL- DURGADATTA Order Dtd. 2026-04-
30437/2026/01.05.2026 3645/2026 |MOHAPATRA GENERAL 29

ABLAPL- DURGADATTA Order Dtd. 2026-04-
30438/2026/01.05.2026 3648/2026 MOHAPATRA GENERAL 29

ABLAPL- Order Dtd. 2026-04-
30439/2026/01.05.2026 3832/2026 SARAT DASH GENERAL 30 BATIL-1

BLAPL- Order Dtd. 2026-04-
30440/2026/01.05.2026 13493/2025 SARAT DASH GENERAL 30

BLAPL- Order Dtd. 2026-04-
30441/20261(01.05.2026 13490/2025 SARAT DASH GENERAL 30 BAIL-1

ABLAPL- Order Dtd. 2026-04-
30443/20261(01.05.2026 3442/2026 SARAT DASH GENERAL 30

ABLAPL- Order Dtd. 2026-04-
30445/2026(01.05.2026 3875/2026 SARAT DASH GENERAL 30

CRLMC- Order Dtd. 9999-12-
30447/2026(01.05.2026 3142/2024 P PRADHAN GENERAL 31

ABLAPL- Order Dtd. 2026-04-
30448/2026(01.05.2026 4045/2026 SARAT DASH GENERAL 30 BAIL-2

CONTC- Order Dtd. 2026-05-
30449/2026(01.05.2026 2422/2026 A. K. PARIDA GENERAL 01 CONTEMPT

ABLAPL- Order Dtd. 2026-05-
30450/2026/01.05.2026 4781/2026 SURENDRA DAS GENERAL 19

ABLAPL- Order Dtd. 2026-05-
30451/2026(01.05.2026 4782/2026 SURENDRA DAS GENERAL 19

WP (C) — Order Dtd. 2026-04- [WRIT
30452/2026/01.05.2026 10716/2026 P. L. MISHRA GENERAL 04 BRANCH-6

ABLAPL- Order Dtd. 2026-05-
30453/2026(01.05.2026 14654/2025 P. K. BEHERA GENERAL 01 BAIL-2

ABLAPL- Order Dtd. 2026-05-
30454/20261(01.05.2026 14666/2025 P. K. BEHERA GENERAL 01 BAIL-2

ABLAPL- Order Dtd. 2026-04-
30462/2026/01.05.2026 3930/2026 A K MOHANTY GENERAL 29

ARBP- Order Dtd. 9999-12-
30468/2026(01.05.2026 112/2024 J LENKA GENERAL 31Petition,Annexure, M.J.C
| oJc- Order Dtd. 2010-05-
30470/2026/01.05.2026 6019/2002 S K SWAIN GENERAL 0d4Petition,Annexure,
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30472/202601.05.2026 |57 IS K KaR GENERAL Order Dtd. 2010-08- CRIMINAL
30474/2026(01.05.2026 521007 lp K DasH GENERAL Order Dtd. 2026-04- MR @
30477/202601.05.2026 500 oo |Y DAS GENERAL ffgiiiiiig,iiii;ﬁi;,
30479/2026(01.05.2026 232235022 S SATAPATHY  |GENERAL 2§der Dtd. 2026-03- ;?égINAL
30481/2026(01.05.2026 |y 1907 o ls R sETHI GENERAL Order Dtd. 2025-07- WRIT
30482/2026(01.05.2026 ?gigg;2022 B BEHERA GENERAL gzgiiizziﬁ,igii;gi;, giiECH—7
30484/2026(01.05.2026 |7 1907 BEHERA GENERAL Order Dtd. 2019-10- WRIT
30486/202601.05.2026 T§6/1967 J K MOHANTY  |GENERAL gider Dtd. 1971-04-
30488/2026(01.05.2026 |51 o K DasH GENERAL Order Dtd. 2026-04- WRIT .
30490/2026(01.05.2026 ggégé;2023 R K NAYAK GENERAL ?gder Dtd. 2023-12- giiECH—Z
30493/202601.05.2026 2??%52526 D SETHI GENERAL ggder btd. 2026-04- lpp1p
30494/202601.05.2026 |50 2700 D SETHI GENERAL Order brd. 2026704
30496/2026(01.05.2026 ?22252526 B BEHERA GENERAL ggder btd. 2026-04- lpp1p»
30498/2026(01.05.2026 |70 {)7 o w wavak GENERAL Order Drd. 2025-09-
30499/202601.05.2026 ggég%;2024 A K BARIK GENERAL Jrder Dtd. 2026-04- WRIT
30502/2026(01.05.2026 ?gig;;2026 J P KAR GENERAL gider ptd. 2026-05-
30503/202601.05.2026 ?2?252626 J BEHERA GENERAL ?gder btd. 2026705~ lpp1pg
30504/202601.05.2026 2?;25;626 S P MOHAPATRA |GENERAL gider Dtd. 2026-04-
30505/2026 (01.05.2026 22?53;026 B BEHERA GENERAL gider btd. 2026-05-
30506/202601.05.2026 §2§§35026 N K ROUT GENERAL gfder btd. 2026-05 |-onTEMPT




CONTC- Order Dtd. 2026-05-
30507/2026 |01.05.2026 | o,> 00, N K ROUT GENERAL o1 CONTEMPT
MISC.
30508/202601.05.2026 | 20~ R K DEHURY GENERAL Order Dtd. 2026-04- |, pppay
95/2026 30
SEC.
| CRLMC- Order Dtd. 2026-05-
30509/2026(01.05.2026 652/2026 A K NAYAK GENERAL 05
ABLAPL- Order Dtd. 2026-04-
30510/2026(01.05.2026  [>7°° 0 - M BANERJEE GENERAL o3 BATL-1
ABLAPL- Order Dtd. 2026-04-
30511/2026(01.05.2026 |72 20 - M BANERJEE GENERAL 3
RVWPET - Order Dtd. 2026-04- |CIVIL
30512/2026/01.05.2026 22372025 R SAHOO GENERAL 29 REVISION
CONTC- Order Dtd. 2026-05-
30513/2026 (01.05.2026 | )70, N K ROUT GENERAL o
WP (C) - Order Dtd. 2025-07- |[WRIT
30514/2026(01.05.2026 |/ ool 0 [P K MISHRA GENERAL 04 R ANCH-2
ABLAPL- Order Dtd. 2026-05-
30515/2026(01.05.2026 S ° >0 o K C SWAIN GENERAL 0
MISC.
30516/2026 (01.05.2026 |-20” I SAHOO GENERAL Order Dtd. 2026-04- |, pppay
194/2026 09
SEC.
CRLMC- Order Dtd. 2026-05-
30518/2026 (01.05.2026 |, -'c70 0 |H K BHOL GENERAL o1
WP (C) - Order Dtd. 2026-04- [WRIT
30519/2026(01.05.2026 7153/2026 T B ARIK GENERAL 57 BRANCH-4
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
30520/2026(01.05.2026 |7, )° . |T BARIK GENERAL o (DIVISTON
BENCH-2)
ABLAPL- Order Dtd. 2025-10-
30521/2026(01.05.2026 7638/2025 A SAHU GENERAL 59
WP (C) — Order Dtd. 2026-05-
30522/2026(01.05.2026 12677/2026 R SAMAL GENERAL 01
ABLAPL- Order Dtd. 2026-04-
30523/20261(01.05.2026 3486/2026 B K DAS GENERAL 29 BAIL-2
WP (C) - Order Dtd. 2026-05- [WRIT
30524/2026(01.05.2026 11902/2026 L. D PANDA GENERAL 01 BRANCH-3
WP (C) - Order Dtd. 2026-05-
30525/2026(01.05.2026 11925/2026 L D PANDA GENERAL 01
WP (C) - Order Dtd. 2026-05-
30526/2026(01.05.2026 12541/2026 L. D PANDA GENERAL 01
WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
30527/20261(01.05.2026 11927/2026 L. D PANDA GENERAL 01 (DIVISION

BENCH-1)
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(:
WP (C) - Order Dtd. 2026-04- [WRIT

30528/2026/01.05.2026 422272026 S S JENA GENERAL 09 BRANCH-2 Zi
(s

WP (C) — Order Dtd. 2026-05-
30530/2026/01.05.2026 3259/2025 P K PAL GENERAL 11 ﬁ:
(:

CRLMC- Order Dtd. 2026-05-
30531/2026/01.05.2026 2025/2025 P K PAL GENERAL 11 Ei

N I C (Software Team)



